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              COURT NO. 10  
     HON'BLE MR.JUSTICE AMIT

 
CLICK HERE TO JOIN VC  
 

 MAHAJAN 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7  
 
AT 2:30PM  
 

1. BAIL APPLN. 3617/2024, CRL.M.A. 30205/2024 & CRL.M.A. 30206/2024  
SHAINU R HATWAR        .....Applicant  

Through: Mr. Aditya Aggarwal, Ms. Kajol Garg, & Naveen 
Panwar, Advocates.  

 
versus  
 

 
NARCOTICS CONTROL BUREAU       .....Respondent  

Through: Mr. Arun Khatri, Sr. Standing Counsel with, Ms. 
Shelly Dixit, Ms. Shreya Lamba, Ms. Anoshuka, Mr. Sahil  
& Mr. Akshay Advocates. 
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